
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 
ORIGINAL APPLICATION NO. 665 OF 2025  

IN THE MATTER OF: 

Jagan Prasad Tehriya    …. Applicant 

Versus 

State of U.P. & Ors.         …. Respondents 
INDEX 

S.No. Particulars Page No. 

1. Affidavit on behalf of Respondent No. 2, Uttar 

Pradesh Pollution Control Board (UPPCB) 

2. ANNEXURE- R2/1 
True copy of letter dated 10.02.2026. 

3. ANNEXURE- R2/2 and 3 
True copy of letter dated 06.03.2026 and letter 

dated 28.01.2026 

4. ANNEXURE- R2/4 

A true copy of the letter no.-1002/L-294/2026 

dated 27.02.2026 

5. ANNEXURE- R2/5 
A true copy of the letter no.-447/D/EE-2/26 dated 

07.03.2026 

DATE: 
NEW DELHI 

THROUGH 
ADITYA VAIBHAV SINGH 

COUNSEL FOR UPPCB/RESPONDENT-2 
A-394, LGF, DEFENCE COLONY

NEW DELHI 
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Chirag Sahni <chiragsahni1008@gmail.com>

In Re: Reply by UPPCB in OA No.665/2025
1 message

Chirag Sahni <chiragsahni1008@gmail.com> 10 March 2026 at 17:32
To: Tarun kamra <cummra3@gmail.com>, CSUP@nic.in, secy-moef@nic.in, dmagr@nic.in, ps.pwd@up.gov

Sir, 
Please find the attached copy of reply filed by UPPCB in  OA No.665/2025.

Regards
Chirag Sahni
Office of Aditya Vaibhav Singh
Counsel For UPPCB

OA6652025 Reply UPPCB for filing.pdf
3519K
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